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Fo:oeign Missionaries in India 

4~41, SHRI SHYAM SUNDER 
tGUFTA: wm the Minister of HOME 
.AFF AIRS be pleased to state: 

(a) the number of foreign missiun-
'(tries in lnida as on the 31st March. 
Hl78; 

(b) the number among them whose 
Visas 'A'il1 expire hy the end of DeCl'm-
'LeT, 1978; 

(c) whether any criterian has been 
laid down by Government for extend-
ing the period of validity of Visas to 
1hese cases; and 

(d) the rules goveI'!1ing the entry of 
foreign missionaries in the country,? 

THE MINISTER OF STATE I~ TilE 
MINISTRY OF HOME AFFAI'RS 
(SHRJ DHANIK LAL MANDAL:<: (a) 
According to the latest information 
available, there are 3255 registered 
foreign mi~sionaries in India. 

(b) The information is no~ readily 
available. 

(c) and (d). Requests for extensi0ns 
of stay and visas of foreigners. includ-
ing missionaries, are considered' on 
individual merits having regard ta the 
purpose of the visit, the work perform-
ed. reasons and necessity for contin ued 
~~tay or visit. 

Take over of the Jute Industry in 
Tripun. 

4242. SHRI AMAR ROYPRADHAN: 

SHRI KIRIT BIKRAM DEB 
BURMAN: 

Will the Minister of I~DUSTRY be 
pleased to state: 

(a) whethe: Government propose to 
tnkc-llv('r lute industry of Tripura; -'lOd 

(b) if S"J. the detaEs thereof? 

THE MINISTER OF ~TATE IN THE 
1V1INISTRY OF INDUSTRY (SHRI-
MATI ABHA MAITI;: (a) and (0). An 
Industrial LicenCe was i~sued in favl)ur 
of Tripura Jut(· Mills-a Government 
of Tripur'a Undertaking ot1 1~'j-HJ76 

for a period of two years. This was 
extended upto :H-5-1979. There is no 
other jute mill in the State of Tripi.!:"3. 

Invitation to Foreign Delegates on 
Board a Warship 

4243. SHRI RAJSHEKHAR KOLUR: 
Will the Minister of DEFENCE L:.-
ple~sed 10 state: 

(a) whether he is awarii of any cnort. 
by sponsors of a public relations con-
terenCe in Cochin in January. 1mB to 
invite foreign ddcgates or, boarJ a 
warship; 

(b) if S'" whether Government :11-
hwed this and entertained guests with 
liquor; 

(n whelher such entertainments hy 
private parties arc allowed if so. wh;lt 
prE.'cllutionr. are taken to ensure India's 
defence security? 




